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Orders ready for Pronouncement in the open court on 30.06.2026. 
Name of the Assessee S.No I.T.A. No. 

140/JAB/2024 Manish 
Shrivastava 

87/JAB/2025 Police Welfare 
Petrol Pump 

Dated: 29.06.2026 

Bench 

SMC 

SMC 

Date of 
Hearing 

12.05.2026 

14.05.2026 

Author 

Hon. VP 

Hon. VP 

Result 

Allowed for 
statistical 
purposes 
Allowed 

[VIJAY PAL SINGH) 
Sr. Private Secretary 

ITAT, Lucknow Zone, Lucknow 
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